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tthese people in committing this fraud
on the common people and eating the
money, defrauding the common peo-
ple’s savings by these big business
houses. The Company Affairg Minis-
try bhag done nothing. In how many
cases have prosecutions been made?
Of course, they go to courts and il
that, but there are many ways to pro-
tect them. Has anyone been sent to
jail? You talk of equality before the
law, but, so far as the big business
houses are concerned, they can do
anything and get away with it
whereas if a poor man, a factory
worker, stealy even a nail imme-
diately his job goes. This is how
you have  been functioning. Why
have it at all? What are its func-
tions? The FERA is now diluted so
much, the Monopolies ang Restrictive
Trade Practices Act is so much diluted
that they are practically of no use
because you have “liberalised” every-
thing. ‘Then why have it? Abolish
thig whole thing and do not tell the
people that you are wonderfully look-
ing after these people fhrough the
Company Affairs Ministry This is sim-
ply a show-piece, The common people
by their experience understand that
these Ministries do nothing, they do
not deserve to exist. They collude
~with the big businesg houseg in
-defrauding the people, in cheating the
people and in suppressing them.

" These are the points I wanted to
make against the functioning of this
Ministry. Equality of all before law
ig a fraud, ig something which does
not exist; for the last 35 years you
have not taken any steps whatsoever
to ensure equality, a little more
equality than what existed. You
have done nothing whatsoever angd it
does not deserve to exist. Better
abolish it altogether.

Thank you.

—

STATEMENT BY MINISTER

Launching of INSAT-1A- °--

THE V{CE-CHAIRMAN (SHRI R,
RAMAKRISHNAN): Shri Chandra

r
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Pratap Narain Singh to make a state-
ment on the launching of INSAT-1A.

THE MINISTER OF. STATE IN
THE DEPARTMENTS OF SCIENCE
AND TECHNOLOGY, ELECTRONICS
AND ENVIRONMENT AND OCEAN
DEVELOPMENT (SHRI CHANDRA
PRATAP NARAIN SINGH): Sir, the
INSAT-IA satellite wag launched at
1217 hrs. Indian Standard Time (IST)
on Saturday, 10th April, 1982 by a
Delta 3910 launch vehicle from Cape
Canaveral, USA. The launch was °
originally scheduleq for 8'h April.
However, it had to be postponed by a
day owing to damage to the solar sail
by an inappropriate forced cooling
airflow at the Ilaunch pad. The
damaged solar sail was replaced in
time for 9th April but this had again
to be postponed by a day ag the

* Advanced Range Ins‘rumentation Air.

craft (ARIA) required for down
range Delta second stage and PAM
(upper stage) telemetry support
could not rexch its s'ation in time due
to\ engine trouble.

In gpite of inclement whealher, on
10th April, the coun‘down proceeded
smoothly and the lift-off took place
at 1217 hrs. IST. The Deltg 3910
launch wehicle placed the satellite
and its Solig Spinning Upper Stage
(PAMy in a ballistic {rajectory over
the Atlantic Ocean. After separation
from the launch vehicle, an 87 second
burn of the PAM motor put the space-
craft in a transfer orbit. Though
within specifications, the {ransfer orbit
achieved was somewhat on the low
side, the apogee being some 640 kms.
less than the nominal (35,780 kms).

The INSAT-TA spacecrafy in its’
transfer orbit was acauired by the
INSAT Master Control Facility (MCFY
at Hassan about 1257 hrs. IST, and
thereafter the confrol of the space-
craft shifted to MCF. The INSAT-IA
spacecraf* confrol Team at+ the MCF
commanded separatiop of the burnt
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_out PAM motor from the spacecraft,
despun the spacecraft, more the
_spacecraft to acquire the sun and
_deployed the solar array to its trans-
fer orbit configuration. One other
commang issued at thig stage wag for
the deployment of the C-Band anten-
‘ha to open up the reaction control
thrusters located on the East face of
the satellite. Certain anomalieg were
noticed with regard to this operation.
Subsequently a decision was made
not to flre the agpogee motor at the
firgt apogee ag scheduled earlier.
Instead, the 5-lb reaction control sys-
tem (RCS) thrusters were fired for
about 8 minutes and 45 seconds lo
raise the perigee by about 33 kms.

" On 11th April MCF orienteq the
spacecraft for itg first apogee motor
firing and at 1411 hrs. commanded the
first firing of the 110-1p apogee thrus-
ter for about 34 minuteg to place the
spacecrafy in an intermediate orbit.

"= On 12th Apri], the second firing of

the apogee motor was commanded at
1806 hrs. IST for about 21 minuteg to
place the satellite in a near synchro-
nous orbit. Another major manoeuvre
carried out on 12th April was the
successful deployment of the five
panel solar array which provides solar
power to the spacecraft.

At 1681 hrs. on 14th April and at
0610 hrs. on 15th April, welocity cor-
rection manoeuvres were carried out
using 8-1b RCS thrusters on the west-
face to arrest the Eastward drift of
the satellite and to induce a westward
drift to bring the satellite to its sta-
tion (74 degree East) in the geosta-
tionary orbit. After acquisition of
station in the geostationary orbit the
spacecraft has been put in three axis
stabilisation mode with one momen-
tum wheel and one reaction wheel
running. At 1443 hrs. on 20th April
the deployment of the C/S-band
antenna on the westface of the satel-
Jife was successfully commanded. The
same command was expected to
release the solar sail restraints to
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enable solar sail deploymeny through
execution of the same command for
an extended time. However, so far .
solar sail hag not deployed despite
multiple commands from MCF.

To deploy the undeployeq C-Band
Reflector a number of contingency
operaliong were carried out after a
great deal of study and simulations.
The positive indication of successtul
deployment of C-Band Antenna is
available on the telemetry and has
been confirmed by radio frequency
tests. A colour TV test signal was
transmitted to the satellite from MCF
at 2110 hrs. on 23rd April and the
quality of signal received, using tele-
communication transponder no. 12 and
C-Band antenna, wag excellent. All
the twelve telecommunicationg #rans-
ponderg have since been put on. At
1230 hrs. on 24th Apri] the function-
ing of the TV Broadcast transponder
no. 1 has also bheen confirmed hy
transmitting a colour TV test pattern.
At 1310 hrs. same day gignalg were
also successfully transmitteg through
one of the data relay transponder. At
1300 hrs. on 25th April the MCF veri-
fieq the functioning of the visible
channel of the Very High Resolution
Radiometer (VHRR), the meteorolo-
gical earth imaging instrument and
the first image of the earth’s full disc
was received. Further tests prepara-
tory to getting the spacecraft ready for
operational use, are in progress. The
deployment of the C-Band Reflector
has also wmade available ZEastface
thrusters for fine orbit control pur-
poses including East-West Station
keeping. Now full attention iz being
paid to the deployment of the sola
Bail, —m e e e . :

The health of the spacecraft con-
tinueg to bhe satisfactory and the
spacecraft iy responsive to commands
from the MCF. The gifficulties ex-
perienced in INSAT-IA orbit raising
and deployment are not uncommon in
space missions especially in the case
of first flights of new spacecraft.
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SHRI ERA SEZHIYAN (Tamil
Nadu): I want to convey my appre-
ciation to the distinguished scientists
. and workers who made this very dis-
tinguished work in placing INSAT-IA
© in orbit, and I hope the entire House
. Will join me in sending our warm
greetings ang deep appreciation for the
fine work done by the scientistg and
workers in putting this satellite in
orbit, - BRI

SHRI AMARPROSAD CHAKRA-
BORTY (West Bengal): I also join in

this appreciation. The entire House
joins in this. R,
SHRI SANKAR PRASAD MITRA

(West Bengal): We all appreciate the
efforts that have been made by our
Scientists and then co-workers and I
associate myself with the statement of
Mr. Sezhiyan. -

SHRI HARI SHANKAR BHABHRA
(Rajasthan): My parly also joins
Mr. Era Sezhiyan and sendg its con-
gratulations to all the scientists on
their fine work.

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): So does my
party. i

= 247 37 Araw 2 (fagre)
sfiga, § o, s o g dfvam
AZT A WA @ 1 gA AN
@ zg¥ faF wax  Fwmfasl #}
gy 39 & W wrr FW g fF
R A F aFfAs waAr afqar #v
TFTT THI T IT FT 37 GA AR
TLETT FT A § ot gare  danlaay
QU wgarr faqar A A
F JAT 397w F fHay @ #Y
AT AE T
SHR] DIPEN GHOSH (West Ben-
gal): On behalf of my party, the
Communist Party of India (Marxist),
I join otherg in congratulating the
scientjsty and technologists; of our

country through whose service this
achlevemeny could be recorded.
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SHRI R. MOHANARANGAM (Ta-
mil Nadu): On behalf of my party, L
join Mr. Era Sezhiyan in congratulat.
ing our scientists who are responsible
for achievirg thig Herculean task.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): On behalf of
myself and on behalf of the whole
House, I wish to say that this is really
a great achievement and it hag proved
that Indian space research hag come
of age. I join the entire Houge in
congratulating the Government and
the scientists on this very unique
achievement ang hope that greater
progress will be made in the years to
come. ) -

Now, Mr. Shiva Chandra Jha would
like to ask for a clarification.

Tzt ad ag § R owm w-
Fz—10 e FHdEr qw ¥ 4
TAOHF 4T ¥ AT TR W@ N AW W
4 a& A9 feis «<q ? w0 W
g TAT STNT T gHIR JW T FAT
g @, dfewm ®, ST ¥ W oaQ
379 g9 WIST ! AT Wl § de®
e fogdt  #ed € ™
oEE ATR Y ¥ W AME qOA
fAft ¢, ag w9 aF dWT g 7

90 I 98 & fF s st
fr agt & stafone g &, aefie
gf & FaT &> Ao A Y Iuw
el AT 8, AT AT &, FEH
F Y W TR g TRWE § )
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[ = farx ez a |

AR W W oy fF 48 fawy &wr
et ar Y@r ¥ A € a3 §oaga
Fq A ¥ Aoy AR efaew §,
wWied s A § [ Ieatey ag
T fad ge d9mag § F% ¥ FH o
feifamr e eat wix o o &7 81
amfF aa AT ST AT | H
@ g wEaET IS ¥ |,
wg qF fraar d9T @9 g0 @
T H——wRg § R #]
e F Frurmm v A ?
tar =T mfgd, ga amrfasl &
St fFar & 999X gX 9w &, Afea
TG A S BT W O, S oard
qeeT dwifst A7 agr ol sg #
fra Ny gak ¥, feay sofes ¥
A AREF 47 F AR FAAEFGT
R T
SHRI CHANDRA PRATAP NARA-
IN SINGH: Mr, Vice-Chairman, at
thig point I do not have a very detail-
ed answer but I would answer three
questiong that the honourable Mem-
ber has asked, to the extent ‘'that is
possible without notice for questions,
. because on a statement I can merely
" elarify. Regarding the use of the
American launch base, all I would
like to say ig that we have also used
the Sovie; Russia’s launch bases. At
present we do not have the capability
and the honourable Member ig right.
But certain tests and certain flightg of
lighter rockets are taking place with-
in the country. We do not have cap-
ability of this major kind of satellite
launching. I can assure the honour-
able Member, ag he has rightly point-
ed out, the technical ability of our
scientific personnel is as good as the
best of the world. Bui we are ham-
pered owing to certain financial con-
straints. But I can assure you and I
hope that within 5 short period Gov-
ernment would be able to announce in
Parliament a gimilar launching from
Indian Space Centres or Indian laun-
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ching pads. Regarding the second
question, the honourable Membey is
very rightly concerneq about TV
facilitieg in all villages which con-
stitute 76 per cent of our population
in this country. The Government of
India has taken up a programme, but
ag I said earlier, within the limited
constraints of our financial capabili-
ties we are irying to put up certain
community centreg all over India. It
will not be possible to cover every
panchayat in India. Buf to a cerfain
degree, I can assure the honourable
Member, this facility is being provid-
ed, specially because in certain areas
ground transmission from the INSAT
will be available in those States, I
would like to mention here and I am
sure the honourable Member would
appreciate it that portiong of Eastern
U.P. and Bihar are {0 be covereq in
thag programme, As regardg the third
question, as I said earlier, it ig very
difficult to answer the exact amount
_ of money that has been spent. The -
honourable Member hag asked a Star-
red Question and on Thursday 1 shall
provide him with the details.

=t fera wer mv: fraR wEfee
g g gl !

ot a7 watq  Awwer  feg
8 FHTT FZ § WA g ¥ wifewr
F guy  a9ifF g S9 FT Rfafadior
FT AT F W A FgHT Sl
FT 971 ST FEET EARR 39 T0OTH
§ grafrag ¥ gt o) T agh W@
g0 ¥ )
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Wt e wEAt  (S9T AEW) ¢
qEE YA qTEd, HFE AT
aeam @ fafwdy & § wmfee &
fafet & faafoe & & go ard@ Sw

TR H HS FET AT § O
Tt & 9gd fgrgea # R OqEE
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